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He has not answered the question.
My question is this. Once you say
that tickets are booked from Bombay
to Delhi only and from Delhi to
Bombay only in the Frontier Mail,

will you allow thirg class passengers
to enter in the middle stations?
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Expansion of ISCO AND TISCO
Plantg

+

*695. Shrimati Renuka Ray:

Dr. Ranen Sen:

Will the Minister of Iron and Steel
be pleased to state:

(a) whether any agreement has
been reached with the World Bank
in regard to the expansion of the
IISCO and - TISCO Steel Plants; and

(b) if so, the main features thereof?

The Deputy Minister in the Minis-
try of Iron ang Steel (Shri P, C.
Sehi): (a) IISCO have already exe-
cuted a Loan Agreement with the
World Bank on the 7th July, 1966, to
meet the foreign exchange cost of
their steel expansion programme from
1 million to 1.3 million tonnes of
ingots per annum and also for im-
porting spare parts and replacements.

So far as TISCO is concerned, al-
though they have been permitted by
the Government to negotiate a Loan
with the World Bank to finance the
foreign exchange cost of certain ancil-
lary schemes to attain two million
tonneg of ingot steel production per
annum the loan is yet to be negotiated.

(b) A statemet is laid on the Table
of the House in respect of the Loan
negotiated by IISCO. [Placed in Lib-
rary. See No. LT-6926/66].

Shrimati Renuka Ray: In the state-
ment laid on the Table of the House
there is no detail as to whether the:
type of steel that is to be made in the
expansion scheme is going to be all
needed for the productive capacity of
India itself, or whether some of it is
going to be exported abroad in an
interpational market where there is
slump in steel.

Shri P. C. Sethi: There is no need
to detail these things as far as this
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detail these things as far as this
agreement ig concernedq because this
is an agreement between the World
Bank ang the IISCO regarding the
loan. As far as production pattern is

" concerned, both the things have been
taken into consideration because now
the export of steel is also taken into
consideration.

Shrimati Renuka Ray: In a slump
market? Doeg the introduction of
modifications and new techniques
mean an increase in the employment
potential in India or does it mean that
due to rationalisation or some other
reason the emplayment potential is
going to be reduced and retrenchment
is to take place?

Shri P. C. Sethi: This is a very slight
increase in production from one to
1.3, I have no exact figures whether
it will particularly increase employ-
ment potenitial.

Shrimati Renuka Ray: Does the
Government not go into these details
about the private sector? They do
things without knowing what the re-
sults would be.

The Minister of Iron ang Steel
(Shri T. N. Singh): There is o ques-
tion of retrenchment of any persons.

Dr. Ranen Sen: Some years back
it was decided by the Government of
India that in the steel production
there should be no more increase of
capacity in the private sector and now
we find gradually with the backing of
the Government of India, the World
Bank hag given loans to IISCO and
TISCO for expansion. It means that
the private sector is expanding in the
steel industry whereas according to
the Industrial Policy Resolution it was
Government of India’s positioin not
to increase the capacity of the private
sector. May I know why this Gov-
ernment is trying to flout this Policy
decision and increase the capacity of
the private sector?

Shri T, N. Singh: May I point out
that so far as the expansion of the
existing plants in the private sector
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are concerned, this was covered by
the Industrial Policy Resolution itself;
that does not bar the expansion and
that is why this marginal and other
expansion had been allowed.
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Mr, Deputy-Speaker: Shri Dinen
Bhattacharya,

Shri S. M. Banerjee: Sir, I want to
raise a point . ..

Mr. Deputy-Speaker: Order, order.
The Minister has started answering
the question.

Shri S. M. Banerjee: Before he
answers, 1 want to make a point . . .

Mr, Deputy-Speaker Order, order.
12.00 hrs.
SHORT NOTICE QUESTION

Retrenchment of Workmen in Railway
Electrification Project

+
SNQ. 18. Shri Dinen Bhattacharya:
Shri S. M. Banerjee:
Shrj Tridib Kumar
Chaudhuri:
Shri Umanath:
Shri Mohammeg Koya:
Shri Biren Dutta:
Dr, U. Misra:
Shri Kolla Venkaiah:
Shri Madhu Limaye:
Shri H. N. Mukerjee:
Shrimatj Rena
Chakravartty:
Shri N. C. Chatterjee:
Shri Ram Sewak Yadav:
Shri Alvares:
Shri Nambiar:
Shri P, Kunhan:

Will the Minister of Railways be
pleased to state:

(a) whether the Railway Board have
ordered for large scale retrenchment
of workmen in the Railway Electrifi-
cation project;





